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(¢c) the number of incidents of armed
paddy looting during the period from ist
September, 1969 to 31st November, 1969;

(d) the number of persons killed in mining
accidents during the year ended 31st March,
1970; and

(e) the action Government have taken
against persons who have been responsible for
breach of law and order in the Asanso!,
Raniganj/Durgapur  industrial
belt?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI K.
S. RAMASWAMY) : (a) to (e) Facts are
being ascertained.
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|[STTFF CARS

708. SHRI NAWAL KISHORE : Will the
Minister of EDUCATION AND YOUTH
SERVICES be pleased
to state :

(a) the total number of staff cars in his
Ministry;

(b) the journey performed in terms of
kilometers by these cars during the year
1969-70 and the number of kilometers
covered byt hem during holidays ;

(c) the total number of kilometers covered
in the aforesaid journeys per formed by
officers and staff of his Ministry,
respectively;

(d) whether it is a fact tha staff cars are
used by high officials and that they are not
available for staff even for official duty;

(e) whether it is also a fact that high
officials use these cars for coming to their
offices and going home from there and also
use them at home during holidays; and

(f) if so, whether the drivers have been
asked to record correctly the details of the
journey performed by each individual ?]
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t [THE MINIS' EROF EDUCATION
AND YOUTH SERVICES (PROF.
V.K.R.V. RAO) : (a) Five.

(b) 111,339 kilt neters (including 23,306
kilometers during holidays).

(¢) It is not pt «ible to determine the
mileage for ofl cers and non-gazetted staff
separately, is all the entries in the log books
are sign :d by gazetted officers, and much
labout would be involved in collecting such ¢
ita which would not be commensurate wit .
the result likely to be achieved.

(d) The availa >ility of staff cars for
officers and staff ; like is dependant upon the
demands of arge Ministry on a restricted
number of such cars and their serviceability
at any given time.

(e) The staff c«rs are made available in
accordance with rules governing their use
which, inter < '«;. stipulate that they may be
used b ?tween residences and offices on bona
jidt duty on certain conditions, and for noi -
duty purposes on payment.

(f) The details >f journeys are required to
be entered by the officers using the cars or by
private secretaries or personal assistants on
behalf of very senior officers.

[13 MAY 1970]

to Questions 122

faasit & = & s .

709. s Fam  fEwie o Far faver
TAT AT AN HAT AT AT T FT H4q
fF -

(%) 71 mgaa g fer 4 fagax,
1965 71 g€ vt 17 4 dow ¥ Fh
feedr foear wfufa & fa3ei & et a1
SR F §Y UF AF A A
7@ F fau oF  gwfafa fager &
4t;

(7) = 1@ a9 fs = afufr
EIA 27 9T T AT d5F H AT AT
T AT GTEIT A WAL FT AT AT

() afzgh, ardmmr % gerger
@ W OE; ER

() #TawIT TH AT T A
fos warat #Y wiedrg aftez & wrem
¥ Fraifag w37 1 faae vadr & oo
afz gt a1 Fa & 7

uf [PROPAGATION OF HiNDI
FOREIGN COUNTRIES

IN

709. SHRI NAWAL KISHORE : Will the
Minister of EDUCATION AND YOUTFI
SERVICES be pleased to state :

(a) whether it is a fact that at its seven
teenth sitting held on the 4th September’
1965, the Kendriya Hindi Siksha Samit'
(Central Hindi Teaching Committee) had
appointed a sub-committee to prepare a
comprehensive scheme for the propagation
of Hindi in foreign countries;

(b) whether it is a fact that at its sitting
held on the 27th April, 1966, a scheme
prepared by this committee was accepted by
Government;

(c) if so, what are the main features of
the scheme; and

I (d) whether Government propose to give
effect to his scheme through the Indian
Council of Cultural Relations;

fl ] English translation.



